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           COURT NO. 34  

                    DIVISION BENCH-VI 

                HON'BLE MR.JUSTICE SUBRAMONIUM PRASAD  

       HON’BLE MR.JUSTICE HARISH VAIDYANATHAN SHANKAR 

 

 

 

NOTE: IN CASE LEARNED COUNSELS FOR THE PARTIES WISH TO RELY UPON SOME PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGMENTS, THEY ARE 

 DIRECTED TO FILE THE SAME DURING THE COURT WORKING HOURS ATLEAST A DAY PRIOR TO THE DATE OF LISTING OF SUCH MATTERS. 

 ANY PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGEMENTS FILED BEYOND THE AFORESAID PRESCRIBED PERIOD SHALL NEITHER BE FORWARDED 

 TO THE COURT NOR BE ENTERTAINED.  

 

 

NOTE: COUNSEL APPEARING THROUGH VIDEO CONFERENCING ARE REQUESTED TO GIVE THEIR APPERANCES IN THE CHAT BOX ALONGWITH  

      THEIR MOBILE NUMBERS.  

 

 

 

TO JOIN VC: 

 

https://delhihighcourt.webex.com/meet/dhcecourtvc13   
 

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

pankaj.shukla@dhc.nic.in  

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

44 CRL.A.-397/2025 
CRL.M.A. 9651/2025 

SHAHID NASIR  
V/s NATIONAL INVESTIGATION 
AGENCY 
  

A NOWFAL  

 OTHER DETAILS OF ADVOCATES: 
A. 
NOWFAL(NOWFALADVOCATE@GMAIL.COM)(9994148482)(PETITIONER) 
NIA(INFO.NIA@GOV.IN)(0)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. :(NIA-
14/2022) 
W.P.(CRL) 2333/2022 FILED BY MOHAMMAD YUSUFF 
(DISPOSED ON : 2022-11-11 ) 
BAIL APPLN. 3057/2022 FILED BY ABUBACKER E 
THROUGH HIS SON AMAL THAHSEEN (DISPOSED ON : 
2022-10-13 ) 
CRL.A. 605/2022 FILED BY ABOOBACKER E. (DISPOSED 
ON : 2023-04-06 ) 
W.P.(CRL) 789/2023 FILED BY ADVOCATE MOHAMMAD 
YOUSUF IN JC (DISPOSED ON : 2023-09-13 ) 
CRL.A. 278/2023 FILED BY IBRAIM PUTHANATHANI @ 
IBRAHIM MK (DISPOSED ON : 2023-04-24 ) 
CRL.A. 18/2023 FILED BY ADVOCATE MOHAMMAD 
YOUSUF & ORS. (DISPOSED ON : 2024-01-25 ) 
CRL.A. 140/2023 FILED BY ADVOCATE MOHAMMAD 
YOUSUF A11 & ORS. (DISPOSED ON : 2024-01-25 ) 
CRL.M.C. 3130/2023 FILED BY IBRAHIM PUTHANATHANI 
@ IBRAHIM MK (D. OF HEARING : 2025-04-29 ) 
W.P.(CRL) 505/2023 FILED BY OMA SALAM (DISPOSED 
ON : 2025-03-04 ) 
CRL.A. 623/2023 FILED BY ABUBACKER E (DISPOSED ON : 
2024-05-28 ) 
CRL.A. 486/2023 FILED BY IBRAHIM PUTHANATHANI @ 
IBRAHIM MK (DISPOSED ON : 2023-06-14 ) 
W.P.(CRL) 3786/2023 FILED BY ABDUL WAHID SAIT. 
(DISPOSED ON : 2024-09-19 ) 
CRL.A. 184/2024 FILED BY ABDUL WAHID SAIT 
(DISPOSED ON : 2024-04-02 ) 
CRL.A. 564/2024 FILED BY O.M.A. SALAM (DISPOSED ON 
: 2024-08-30 ) 
CRL.A. 849/2024 FILED BY ABDUL WAHID SAIT @ 
NAVEED (D. OF HEARING : 2025-04-08 ) 
CRL.A. 873/2024 FILED BY A. S. ISMAIL (DISPOSED ON : 
2024-10-16 ) 
CRL.A. 922/2024 FILED BY MOHAMED ALI JINNAH (D. OF 
HEARING : 2025-04-08 ) 
CRL.A. 950/2024 FILED BY IBRAHIM PUTHANATHANI (D. 
OF HEARING : 2025-04-08 ) 
CRL.A. 947/2024 FILED BY JASEER K P @ BABU (D. OF 
HEARING : 2025-04-08 ) 
CRL.A. 960/2024 FILED BY SHAHID NASIR (D. OF 
HEARING : 2025-04-08 ) 
CRL.A. 963/2024 FILED BY MOHAMMED FAROOQ 
REHMAN (D. OF HEARING : 2025-04-08 ) 
CRL.A. 1011/2024 FILED BY AQUIL AHMED (D. OF 
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HEARING : 2025-04-08 ) 
CRL.A. 1144/2024 FILED BY ANIS AHMED (D. OF 
HEARING : 2025-04-08 ) 
CRL.A. 1164/2024 FILED BY WASEEM AHMAD @ BABLU 
(D. OF HEARING : 2025-04-08 ) 
CRL.A. 1195/2024 FILED BY SHAFEER K.P. (D. OF 
HEARING : 2025-04-08 ) 
CRL.A. 1197/2024 FILED BY YASIR HASAN @ YASIR 
ARAFAT @ YASIR (D. OF HEARING : 2025-04-08 ) 
CRL.M.C. 10165/2024 FILED BY ANIS AHMED & ANR. (D. 
OF HEARING : 2025-04-04 ) 
W.P.(CRL) 5/2025 FILED BY SHAHID NASIR (D. OF 
HEARING : 2025-05-20 ) 
CRL.A. 32/2025 FILED BY E M ABDUL RAHIMAN (D. OF 
HEARING : 2025-04-08 ) 
CRL.A. 100/2025 FILED BY A. S. ISMAIL (D. OF HEARING : 
2025-04-07 ) 
CRL.A. 147/2025 FILED BY MOHAMMED SHAKIF 
(DISPOSED ON : 2025-02-27 ) 
W.P.(CRL) 448/2025 FILED BY ANIS AHMED & ANR. (D. 
OF HEARING : 2025-04-04 ) 
CRL.A. 253/2025 FILED BY AFSAR PASHA (D. OF HEARING 
: 2025-05-06 ) 
CRL.A. 287/2025 FILED BY O.M.A. SALAM (D. OF 
HEARING : 2025-05-06 ) 
CRL.M.C. 1749/2025 FILED BY P KOYA (D. OF HEARING : 
2025-04-03 ) 
CRL.A. 304/2025 FILED BY A.S. ISMAIL (D. OF HEARING : 
2025-05-09 ) 
CRL.A. 318/2025 FILED BY MOHAMMED SHAKIF (D. OF 
HEARING : 2025-05-06 ) 
CRL.A. 354/2025 FILED BY P KOYA (D. OF HEARING : 
2025-05-06 ) 
CRL.A. 398/2025 FILED BY MOHAMED YUSUFF (D. OF 
HEARING : 2025-04-01 ) 
 
P.S.-FIR NO. :(NIA-14/2022) 
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COURT NO. 15   

   HON'BLE MR.JUSTICE ANUP JAIRAM BHAMBHANI  

 

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

cmvijaypal.dhc@gov.in  
 
CLICK HERE TO JOIN VC 

 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt13 
      
               

 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FOR COMPLIANCE 

97 RC.REV.-49/2025 
(Disposed off case) 

ASHOK KUMAR  
V/s HARISH KUMAR 
  

AMIT GUPTA, SANDEEP JAIN  

 OTHER DETAILS OF ADVOCATES: 
M S SISODIA(MSSISODIA332@GMAIL.COM)(9810825922)(PETITIONER) 
YOGINDERSHARMA(YOGINDERSHARMA777@GMAIL.COM)(0)(RESPONDENT) 
SANDEEP JAIN(LEGALHEIGHT@GMAIL.COM)(9999044200)(RESPONDENT) 
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    COURT NO. 41  

    HON'BLE MR.JUSTICE JASMEET SINGH 

 

 

NOTE: “CASES IN WHICH THE FIR IS TO BE QUASHED BASED ON SETTLEMENT, PARITIES OR THEIR COUNSELS MAY INFORM 

   THE COURT MASTER BY 1 P.M. OF THEIR PRESENCE.  ONLY THE MAIN PETITIONER & COMPLAINANT NEED TO  

       BE PRESENT IN COURT OR THROUGH VIRTUAL MODE, AS PER THEIR CONVENIENCE.  ALL SUCH MATTERS WILL BE  

       TAKEN UP POST LUNCH SESSION ( AT 02:15 P.M.). 

 

NOTE: MATTERS PERTAINING TO CANCELLATION OF BAIL WILL BE TAKEN UP AFTER LUNCH (IMMEDIATELY AFTER 

      THE QUASHING OF FIR MATTERS ARE OVER). 

 

 

CLICK HERE TO JOIN VC 

https://delhihighcourt.webex.com/meet/dhcecourtvc8 

 

Meeting No: 916 436 579 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

pramod@dhc.nic.in  
 
 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

INTERIM BAIL 

1 CRL.M.A. 6303/2025 
In BAIL APPLN.-3715/2024(Disposed 
off case) 

DHARMENDER RAI  
V/s STATE OF NCT OF DELHI 
  

ASHOK CHAITANYA, DEEPAK 
SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
ASHOK 
CHAITANYA(ASHOK_CHAITANYA@YAHOO.CO.IN)(9650655355)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
ASHOK 
CHAITANYA(ASHOK_CHAITANYA@YAHOO.CO.IN)(9650655355)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
DEEPAK SHARMA(LLBDEEPAKSHARMA@GMAIL.COM)(9810121416)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(NARAINA-209/2022) 
BAIL APPLN. 4774/2024 FILED BY RAMANUJ RAI 
(DISPOSED ON : 2025-02-24 ) 
 
P.S.-FIR NO. :(NARAINA-209/2022) 

 

 

https://delhihighcourt.webex.com/meet/dhcecourtvc8
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                     COURT NO. 25  

                 HON'BLE DR.JUSTICE SWARANA KANTA SHARMA   

 

 

 

CLICK HERE TO JOIN VC 

 

 

https://delhihighcourt.webex.com/meet/dhcecourtvc  

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

 

cmbharatgulati.dhc@gov.in 

 

 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

CONNECTED MATTERS (ANMM) 

98 CRL.M.C.-4879/2024 
CRL.M.A. 18605/2024 
WITH CRL.M.C. 4872/2024 

SH. RAJPAL NAURANG YADAV & ANR.  
V/s M/S. MURLI PROJECTS PVT. LTD & 
ANR. 
  

AMAN MALIK, S.K SHARMA  

 OTHER DETAILS OF ADVOCATES: 
S.K 
SHARMA(SKSHARMA@CANDIDLEX.COM)(9871588055)(RESPONDENT) 

 

99 CRL.M.C.-4886/2024 
CRL.M.A. 18630/2024 
WITH CRL.M.C. 4872/2024 

SH. RAJPAL NAURANG YADAV & ANR.  
V/s M/S. MURLI PROJECTS PVT. LTD & 
ANR. 
  

AMAN MALIK, S.K SHARMA  

 OTHER DETAILS OF ADVOCATES: 
AMAN 
MALIK(LEGALOFFICE423@GMAIL.COM)(9993664813)(PETITIONER) 
S.K 
SHARMA(SKSHARMA@CANDIDLEX.COM)(9871588055)(RESPONDENT) 
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 COURT NO. 51  

                 HON'BLE MS.JUSTICE TARA VITASTA GANJU 

 

 

NOTE: “NO PASSOVER WILL BE GIVEN IN THE FIRST FIVE CASES IN SUPPLEMENTARY LIST” 

 

NOTE: “ PASSOVERS OF THE SUPPLEMENTARY LIST SHALL BE TAKEN UP AT 02:15 P.M.  

. 

 

NOTE:“ALL COUNSEL APPEARING THROUGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM 

      WHILE APPEARING THROUGH VIRTUAL MODE, I.E.,ENSURE THE VIDEO IS ON WHEN THE  

     MATTER IS TAKEN UP, APPEAR IN COURT ATTIRE AND WITHOUT ANY BACKGROUND NOISE/ 

  DISTURBANCE.  

       

      COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.  

  

      COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR 

      FROM A PUBLIC PLACE.” 

 

NOTE: “REGULAR MATTERS WILL BE TAKEN UP EVERY THURSDAY AT 03:30 P.M.”  

 

 

 

CLICK HERE TO JOIN VC: 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc1  

 

MEETING NO.  2512 822 1186. 

 

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

bhupesh.kumar@dhc.nic.in  
 

 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FOR ADMISSION 

81 MAC.APP.-516/2024 
CM APPL. 56951/2024 

SH KULDEEP KUMAR  
V/s SH VIKAS KUMAR & ORS. 
  

SOMNATH PARASHAR  

 OTHER DETAILS OF ADVOCATES: 
S N 
PARASHAR(PARASHARCHAMBER@GMAIL.COM)(9811185863)(PETITIONER) 
S N 
PARASHAR(PARASHARCHAMBER@GMAIL.COM)(9811185863)(PETITIONER) 
S N 
PARASHAR(PARASHARCHAMBER@GMAIL.COM)(9811185863)(PETITIONER) 
SHADAB KHAN(SHADABKHANK5@GMAIL.COM)(0)(RESPONDENT) 
SHADAB 
KHAN(SHADABKHANK5@GMAIL.COM)(9999944851)(RESPONDENT) 

 

 

 

HIGH COURT OF DELHI      REGISTRAR(LISTING) 

02.04.2025. 
 

 

 

/////////////////////////////////////////////////////////////////////////////////////////////////////////////////////// 
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